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Data for O.A. No 203/2022 with Og}. 8'227/2024 Para 06
Withdrawal of Water by Kisanpur Canal from Yamuna River

7"'"'*?/‘!) E 4

G————— -

SI.No. Date Water Wllh(ll.lw‘ I“ﬁtﬁntusg BT B |
Actual withdrawal ( ( uwu) | Zero withdrawal (Cusecs)
S y 4
: TTan-2025 | 240 Cusec from 0:00 Hrs 0 20:00 1 Irs | Zero Cusec from 20:00 Hrs t0 24:00 Hrs
2 2. Jan-2028 240 Cusee from: (\ ()() H_n m 24 (m II|~. g
g 3-Jan-2023% 240 Cusec from l‘ 00 Hrs to -” 00 | ”"‘ ST
3 4-Jan-2028 240 Cusec trom 0:00 Hrs to 2 4:00 Hrs -
N S-Jan-2028 360 Cusec from 0:00 Hrs to 18:08 Hrs Zero Cusec from 18:08 Hrs to 24:00 Hrs
6 6-Jan-2028 240 Cusec trom 0:00 Hrs to 24:00 Hrs -
7 7-Jan-20238 240 Cusec trom 0:00 Hrs 10 23:35 Hrs Zero Cusec from 23:35 Hrs to 24:00 Hrs
R 8-Jan-2028 240 Cusec from 0:00 Hrs to 18:45 Hrs Zero Cusec from 18:45 Hrs to 24:00 Hrs
Q 9-Jan-2023
10 10-Jan-2023
11 11-Jan-2025
B e Zero Withdrawal
13 13-Jan-2025
14 14-Jan-2025
15 15-Jan-2025
16 16-Jan-2025
17 17-Jan-2025 120 Cusec from 0:00 Hrs to 3:45 Hrs Zero Cusec from 3:45 Hrs to 24:00 Hrs
18 18-Jan-2025 | 120 Cusec from 0:00 Hrs to 24:00 Hrs . -
19 19-Jan-2025 | 120 Cusec from 0:00 Hrs to 24:00 Hrs -
20 20-Jan-2025 | 120 Cusec from 0:00 Hrs to 24:00 Hrs -
21 21-Jan-2025 | 120 Cusec from 0:00 Hrs to 23:15 Hrs | Zero Cusec from 23:15 Hrs to 24:00 Hrs
22 22-Jan-2025 | 300 Cusec from 0:00 Hrs to 16:03 Hrs | Zero Cusec from 16:03 Hrs to 24:00 Hrs
23 23-Jan-2025 | 300 Cusec from 0:00 Hrs to 24:00 Hrs -
24 24-Jan-2025 | 300 Cusec from 0:00 Hrs to 24:00 Hrs -
25 25-Jan-2025 | 300 Cusec from 0:00 Hrs to 18:00 Hrs | Zero Cusec from 18:00 Hrs to 24:00 Hrs
26 26-Jan-2025
27 27-Jan-2025
28 28-Jan-2025 Zero Withdrawal
29 29-Jan-2025
30 30-Jan-2025
31 31-Jan-2025 | 240 Cusec from 0:00 Hrs to 11:00 Hrs | Zero Cusec from 11:00 Hrs to 24:00 Hrs
32 1-Feb-2025 | 240 Cusec from 0:00 Hrs to 24:00 Hrs -
33 2-Feb-2025 | 240 Cusec from 0:00 Hrs to 24:00 Hrs -
34 3-Feb-2025 | 240 Cusec from 0:00 Hrs to 24:00 Hrs -
35 4-Feb-2025 | 300 Cusec from 0:00 Hrs to 13:30 Hrs | Zero Cusee from 13:30 Hrs to 24:00 Hrs
36 5-Feb-2025 360 Cusec from 0:00 Hrs to 8:00 Hrs Zero Cusec from 8:00 Hrs to 24:00 Hrs
37 6-Feb-2025 | 360 Cusec from 0:00 Hrs to 24:00 Hrs ‘ -
38 7-Feb-2025 | 360 Cusec from 0:00 Hrs to 15:00 Hrs | Zero Cusec from 15:00 Hrs to 24:00 Hrs
39 8-Feb-2025
40 9-Feb-2025
41 10-Feb-2025
42 11-Feb-2025
43 | 12-Feb-2025 Zero Withdrawal
44 13-Feb-2025 |
43 14-Feb-2025
46 15-Feb-2025




SINo.| Date 59@:r withdrawal Status
Actual withdrawal ( Cusecs) Zero withdrawal (Cusecs)
1 2 3 4
47 16-Feb-2025 | 240 Cusec from 0:00 Hrs to 10:15 Hrs Zero Cusec from 10:15 Hrs to 24:00 Hrs
48 17-Feb-2025 | 240 Cusec from 0:00 Hrs to 23:30 Hrs | Zero Cusec from 23:30 Hrs to 24:00 Hrs
49 18-Feb-2025 | 240 Cusec from 0:00 Hrs to 17:00 Hrs | Zero Cusec from 17:00 Hrs to 24:00 Hrs
50 19-Feb-2025 )
51 20-Feb-2025
52 21-Feb-2025
53 22-Feb-2025 Zero Withdrawal
54 23-Feb-2025
55 24-Feb-2025
56 25-Feb-2025
57 26-Feb-2025 | 240 Cusec from 0:00 Hrs to 13:30 Hrs | Zero Cusec from 13:30 Hrs to 24:00 Hrs
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&7 ¥ FrduaTaETe W ¥ geew a4 3R &, R apf 2o f gl wfdew fy wftafe § qon ST s a=e
F71g EET ¥ forg areofir ;
sire a7t Frdny aoit, FAfRrearll auT Age F w7 # s § S wgegt At 3 warfas woTe Rrmar F a0
sa-fasma, sp-srgafEeT, AferRe, ararfoe-areptas o srfs Fre €
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e qrd weE gqiaa qataor gaTg q47 avg & a8 & vguw F yaw F Fawer # v giifig s 5 o afar
TfPwar 1 agrelt #27 e 37 a9 @A & O quwag §

A7 7z gfaflra s smaegs § & v ad & g awy ol & ety wag f o awg & gare war o, Sed e
forraTst 1 a7 famr 74 & warg r fdacar gfafim g aF;

FTy w7 watawor (Fveror) sfafaw, 1986 (1986 FT 29) F sreftw srfreg=mT F1.31. 3187 (1), aTHE 7 IFA
2o1samv'maé’rm@ﬁ%#rtw,mmmmmﬁq%%ﬂmﬁ%ﬁq@m;wg&mwﬁ
e %1 a7 fm g, srafq-

() T AT el gEAT wgraw ARt F s £y qorawr shw w@tawety agAty @, g sk ydy @ gt e

Ize7 § waa fRAfee ot # Rt fagelt av avm w@a & oo sfdr o 796 siv st wemrs 9 § ofRfRa s
5941 GI12018 '
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AT ¥ TR Y st wean aut 38 st sy dw gafe miirRafew warg ar gamo e ¥ o vE o
AT FIH IoTAT AT FRFNT F+7AT;

() T 7St ¥ Srefr Sepor 2ot & wreww & fAfAfEe faga av ol ¥ shaa garg 7y fAfatie o,
(T) TR AT quT IEh aEras ARt ¥ 99 F warg f g wrfeht F oo dx Gt 5o

A ¥ g Xy Ay ofv I wEraw Al # wfwy yagt v Quatfra wer wr Afreer G g
2. 3 ¥ERT WO, T A€ (Seon, g uF waue) wrfdrne arien, 2016 F 497 39 F 7T (3) AT A 41 F
IR (2) F 7F () F wror afyq qataor deeor afafRaw, 1986 §t urer 3 it IwertT (3) T wEA aftRat Froan
T3 gu, RrE, s g, g W sienfE st qur s sriree % R wl sz A afrafis v E R
HraaTe AT aiEsETet F e ATy saeamt ww mgmaw s iaeefrr sargt A aan v F o gt w4 o2,
of-
I TawEmT & gRER 9% T & few aw saadty aftaeqt & qreaw 7 v 3ga 7 w7t & qred 2 arar
ot v 4t 2w e

ER £ qTY g% gdadi 10 A%
yafer & FaT gfaa
gifaw staa garg #T

gfderdal %)
1 F FAEC § AT 20
A &ftor FFaT, AN T T 25
3. | IFvEaREY | qT IR 30%
#Ig WATE Hq F ATHE T4Tg T 30%
I. RER, ITTEE & I, ITL T9 6 397 7941 F F&7 75t &1 e
. ERRED] et Atewe fw oawr # | dur F @A [y g 7

safeafy & & a9 qAIH AR | [AFF N FrT JAGT T9E7

| ewmnagany | ey groy
(1) RILRIE 57

(GREAS)
) IEECIEy 24 48
(3) FIRT 24 48
4 K2 G- B
FHS-gAHE 9fqdFe |

I, I I wiifRafadT garg e ¥ sreqefi §, srafq-
(i) e wafaeefty savg 1 gqarer ot fremm, fmtmdi s afyes f afrsmrsit 71 @ g &

(i?ﬁmﬁmmﬁamﬁﬁmm%wmﬁ%mwﬁ,wwﬁﬁaﬁtﬁgﬁﬁm
#0fT f Fiferd eataefra yarg ATEEt &1 graw o7 st F S w0y £ arfia & fi a6y sty ¥ sl B
ELLH

(if) rfrTorerT Sit farator 1 Faf¥rar s ox &, srgt sefieft s R sl smow 81 9t & s P s A R
:1?3,qﬁwﬁmm%ﬁmmmwwwawﬁuwﬁmwﬁﬁmsﬁwmwma

(iv)mmq&wmsﬁww#ﬁmmﬁmiﬁwﬁﬁwﬁvﬁhwﬁmﬁﬁ% o gfamEiT
TATET § g 9T £
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(v) aRaTaeftr wargl St aqTT Ew F e ser i aiaet arast f e a gt s F o g ad st A
g7 Ft T9TE FHA-FHT T FI{orF sfaTrat o qrefte? i qyf;
(vi) FETr srer s iR it s =ver & weers grm qar wargt & wider, A=, AfRame qur am e

aqfaa Feft 3 Rafy £ zom & 5=
afara &, TR FY srawens srAF frayd ww ¥ oo gavarft g 1 g Gft g '
SETO HTER ¥ AT F aee fvtr 3 ¥ R oft g &1 ¥ s sminr Amfas anm v g s

frers it warg Ardftedt-wg-srqurer Rad gega s,
(vii) wafaa afarsT Rerasat ar witsrd o siftrgemr $ arfta & g wm & fae oy 5= g Bt e

Wwﬁwwﬁwwﬁammmmrmwﬁmmﬁﬁﬁfmowmml
YATg WAt THRAUT FT S0, steiha FIA, I 97 @A H Iaariaed shasEr Garmwatar ar afaartont #r

AT 3T F HT-THT 9T LT AT AR T STeT TET HLT;

(viii) ¥ AXFR, L Ty T e ¥ Avew &, a9 w6 et g, o=y 7 Gorw 7w #1702 F4 F oo
sfafes oo 1 Al w07 1 ARer T gt '

IV. mﬂa%ﬁaaﬁtmwﬁwﬁmﬁwwﬁmmwgwmmgwmmm?ﬁm
garet F forg s fRarem f Arftef siv fRAffamm off &, 99 s ol e sragrt &1 somr & T T4 F 5=
e & w41 w3 F e 7 wer way AT FEffad w6

3. TE AR THE TG § WHAF i ardrE F 7w g |

4. T SR IZA AT TN F AT Z FTer ITL T A4S aﬁ?ww&gﬁzﬁﬁaﬁwﬁw%m
et 7 I 7t Y e AT F 79T o7 F Aaw el wh ger sy afaat % wwadT aftaedt v sy g

[T. §. - Estt.01/2016-17/111/NMCG (Vol 111)]
it el F+TET Agas (v9r)

MINISTRY OF WATER RESOURCES, RIVER DEVELOPMENT AND GANGA REJUVENATION
(NATIONAL MISSION FOR CLEAN GANGA)
ORDER
New Delhi, the 9th October, 2018

S.0.5195(E).—Whereas, the River Ganga is the most sacred and deeply revered by the people of this country
and the Ganga river basin is the largest river basin in India in terms of catchment area, constituting twenty six per cent of
the country’s land mass and supporting about half a billion population;

And whereas, River Ganga is unique as having special properties, features and importance, holding reasons that are
hydrological, geomorphological, historical, socio-cultural and economical with significant temporal and spatial flow
variation;

And whereas, River Ganga has been given status of a National river and the ever increasing demand for water in the
basin for irrigation, domestic, industrial and other purposes coupled with pollution ingress from different sources
including domestic waste, industrial waste, into river system is affecting the health of the said river for long;

And whereas, the Central Government is committed to restore and maintain the wholesomeness of the rivers ensuring
appropriate environment flows and simultaneously preventing the pollution ingress into the said river;

And whereas, it is considered necessary to ensure that uninterrupted flows of water are maintained throughout its length
at all times in River Ganga to ensure continuity of flows in the river without altering the seasonal variations;

And whereas the Central Government vide notification $.0. 3187(E), dated the 7% October, 2016 under the Environment
(Protection) Act, 1986 (29 of 1986) has constituted an authority, namely, the National Mission for Clean Ganga for
Rejuvenation, Protection and Management of River Ganga basin for the following purposes, namely:-

(2) to determine the magnitude of ecological flow in the River Ganga and its tributaries required to be maintained at
different points in different areas at all times with the aim of ensuring water quality and environmentally
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4
sustainable rejuvenation, protection and management of River Ganga and its tributarics and n‘u‘fl.fnym;;, the sarme
and take or direct all such measures necessary to maintain adequate ecological flows,

(b) to specify the average flow of water at specified points through Hydrological Observation Stations of the Kiver
Ganga;

(c) to devise a system for continuous monitoring of flow of water in the River Ganga and its tributaries;

And whereas the Central Government has decided to determine certain flows in the River Ganga and its
tributaries;

2. Now, therefore, in exercise of the powers conferred by sub-section (3) of section 3 of the Environment
(Protection) Act 1986 and read with sub paragraph (3) of paragraph 39 and item(h) of sub-paragraph(2) of
paragraph 41 of the River Ganga (Rejuvenation, Protection and Management) Authorities Order, 20016, the
Central Government hereby notifies the following minimum environmental flows to be maintained at locations
downstream of structures or projects meant for diversion of river flows for purposes like irrigation, hydropower,
domestic and industrial and other requirements, namely:-

L Upper Ganga River Basin Stretch starting from originating glaciers and through respective confluences
finally meeting at Devaprayag up to Haridwar:
(%) Percentage of 1
SL. Monthly Average Flow
Season Month Lo
No. S observed during each of
preceding 10-daily period
1 Dry November to March 20
2 Lean October, April and May 25
3 High Flow season June to September 307
** 30% of monthly flow of High flow season.
IL Stretch of main stem of River Ganga from Haridwar, Uttrakhand to Unnao, Uttar Pradesh
. Minimum flow releases Minimum flow releases
immediately downstream of immediately downstream of
) barrages barr
S. No Location of R —
i Barrage (In Cumecs) (In Cumecs)
Non-Monsoon Monsoon
(October to May ) (June to September)
¢))] Bhimgoda 36
: 57
(Haridwar)
2 -
2) Bijnor 24 48
3 N
3) arora 24 48
(4) | Kanpur 24
Cumec — Cubic Meter per second.
111 The above said ecological flows are subject to the following, namely:-
0] the compliance of minimum envi i i St
Pl ironmental flow is applicable to all existing, under-construction and
(ii)  the existing projects, whi
g projects, which currently do not meet the norms of these environmental flows, shall

comply and ensure that the desired environme

years from the date of issue of this order;

ntal flow norms are complied within a period of three
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Iv.

(iii)

(1v)

(v)

(vi)

(vii)

(viii)

the project which is at different stages of construction, where physical progress on ground has been
initiated and made and reported to appropriate authority shall also make necessary provisions to
maintain the stipulated environmental flow before and after commissioning of the project;

the mini and micro projects which do not alter the flow characteristics of the river or stream
significantly are exempted from these environmental flows;

to ensure the release of desired quantities of water to maintain environmental flows, flow conditions in
these river reaches shall be monitored at hourly intervals from time to time:

the Central Water Commission shall be the designated authority and the custodian of the data and shall
be responsible for supervision, monitoring, regulation of flows and reporting of necessary information
to the appropriate authority as and when required and also authorised to take emergent decisions about
the water storage norms in case of any emergency. The Central Water Commission shall submit flow
monitoring-cum-compliance report on quarterly basis to National Mission for Clean Ganga;

the concerned project developers or authorities shall install automatic data acquisition and data
transmission facilities or required necessary infrastructure at project sites at appropriate locations
specified by the Central Water Commission within six months from the date of this order. The
installation, calibration, maintenance of flow monitoring facility shall be the responsibility of the

project developers or authorities and they shall submit the data to the Central Water Commission from
time to time;

the Central Government through National Mission for Clean Ganga may direct release of additional
water in the River Ganga to meet special demand as and when required.

The concerned Central and State authorities shall implement demand side management plans to reduce
water withdrawal from River Ganga by adopting good and scientific practices such as efficient method of

irrigation, reuse and recycle of water including monitoring and regulation of ground water withdrawals for
various purposes.

This Order shall come into force on the date of its publication in the Official Gazette.

This Order shall apply to the upper Ganga River Basin starting from originating glaciers and through
respective confluences of its head tributaries finally meeting at Devaprayag up to Haridwar and the main
stem of River Ganga up to Unnao district of Uttar Pradesh

[F. No.- Estt.01/2016-17/11 1I/NMCG(Vol 111)]
RAIJIV KISHORE, Executive Director(Admn)
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01-01-25 9383 T
02-01-25 10722
03-01-25 10516 ]
04-01-25 10722 N
05-01-25 10722 s
06-01-25 10722
07-01-25 10722
08-01-25 10310
09-01-25 10310
10-01-25 9691
11-01-25 9073
12-01-25 9073
13-01-25 8248
14-01-25 8448
15-01-25 9144
16-01-25 9113
17-01-25 9113
18-01-25 9113
19-01-25 9174
20-01-25 9253
21-01-25 9293
22-01-25 9204
23-01-25 9184
24-01-25 9174
25-01-25 9093
26-01-25 9627
27-01-25 9379
28-01-25 9583
29-01-25 9691
30-01-25 9800
31-01-25 9800
01-02-25 9778
02-02-25 9767
03-02-25 2761
04-02-25 9745
05-02-25 30160
06-02-25 10104
07-02-25 10048
08-02-25 10033
09-02-25 10306
10-02-25 10125
11-02-25 10260
12-02-25 10010
13-02-25 9936
14-02-25 11268
15-02-25 12362
16-02-25 12224
17-02-25 12088
18-02-25 12543
19-02-25 13059
20-02-25 12540
21-02-25 11338
22-02-25 11467
23-02-25 11585
24-02-25 12149
25-02-25 12155
26-02-25 12697




